r Name of the corporate debtor: Explo Media Pvt Ltd | Date of commencement of CIRP: us.nz.znnl List of creditors as on: 25.1]2.1!]!11|
Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBEI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016
51 Category of creditor Summary of claims Summary of claims admitted Amount of Amount of Amount of claims|Details in Remarks, if any
Na. No. of Amount No. of claims Amount of  |confingent claims| claims not under Annexure
claims claims admitted verification
admitted
1 Secured financial creditors 1
belonging to any class of creditors 0 - 0 - -
2 Unsecured financial creditors 2
belonging to any class of creditors 0 0 .
3 Secured financial creditors (other 3
than financial creditors belonging to
any class of creditors) g i 3 2 )
4 Unsecured financial creditors (other 4
than financial creditors belonging to
any class of creditors) 3 11,161,405 3 11,161,352 - R
5 Operational creditors (Workmen) 3
o . o i =
f Operational creditors (Employees) 6
1] 1] - -
7 Operational creditors (Government 7 Under Verification
Dues) 1 26,100,390 o - - 26,100,390
8 Operational creditors {other than 8
Waorkmen andEmployees and 2 3,931,593 2 3,094,415 - -
Government Dues)
9 |Other creditors, if any, 9
{other than financial creditors and 0 - 0 £ *
operational creditors)
BN R Thotal 6 41,193,388 5 14255767 o) 26,100,390
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B LIST OF OPERTIONAL CREDITORS - FORM B-OC OTHER THAN GOVT AND WORKMEN
AND EMPLOYEES (Amount in Rs.)
LLPIN  |Plot No. 1, 3rd Floor, Balaji
1 Form B 22022022 |T & D Hospitality India LLP AAE - House, Ram Kumar Marg,
6965 Motiakhan, New Delhi - 110055
3 |FormB  [22.022022 [Nahar Shakti Advertising 4133;{)?392 ‘:‘9' 475, G.F. Kalkaji, New Delhi -1 ;oo es . 1,637,055 |
CLAIMS OF OPERATIONAL CREDITORS 3094415 | 250000




